.nJa‘.B'I(DOEIOo ahag MIATVE
BA3aiG0o MUGIABMo
mjgeld—asswo I
{mMooaoes MSaislBH@0S Muosdle} aflipamo)

2018 moncual 22, ovlsnod

maud 93

wlwacues dalomidlon @EURM GANSOII AEoe VAo qylead
fayeaml, andeinnanlaan) O.Ia&qdml MBATVBY OTVES0), aflad’ axroEgsol
afyrilaud saidan’” aufledlal aflesges eadlulcelss” apmalal vadamge qlenge
@ROMROS WElafissrudas” YITOLKmWeg W eawlwnimoe ek Nadss

9.00 aemles” ayleaqes aranyesewind miwamve qveang)a)

waldsmd m@@;suédnjm Joelto MSOW]. (oo ¥lemm  wudemad
malyflsemim gomlesionl®enpud alinge eawiwIte apelalleangs wadsmd
WHBDODTIMERte THISNGNS BREDLAMMWIOE MOERINSAIS] @sdam. MiaJamdalm
aiMonemlad)  Ghiaflewd @RowaBWles” allteams Ralgeqlg  WAdMQes
@XTooOBNM” TxH] COAIRUSADMTTINGE rjcowomicaeps ads 2018 smmad
25-aF mpeseamm@mIRemme aroERUWER” M) 2300 IV SaRYE aly’
swatie 3.00 aemlaise malgcananlang casnealsaps emagimd” melmonom
@OOEMaRe TYland MSD arciais)

[waudemqes @imowe ARBEE]ERId EiBlalat B.oXlagItings @RAVEEMD
STHIMQDUT DFTY] S008mas s apanzoal,

2018 mmal 23-0 olosl eadqgpg @afess 9.00 . asmles’ oo
quezpglasanaimoni eoalaal 10.38-03 mve allelams.

afl. Bdh. MIIENJa I,
DI GOT,

KNPPR.77/2018(i).



FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Ninth Session
BULLETIN—PART I

(Brief Record of Proceedings )
Monday, January 22, 2018

No. 93

The Governor was received at the entrance of the Chamber of the Assembly
by the Speaker, the Chief Minister, the Minister for Parliamentary Affairs,
Secretary, Kerala Legislative Assembly and the Chief Secretary and was led to the
dais. When the Governor and the Speaker arrived at their respective positions on
the dais, National Anthem was played.

The Assembly met at 9.00 a.m. with Mr.Speaker in the Chair.

The Governor delivered the Address to the Legislative Assembly. Afier the
Address, when the Governor took position in front of his seat, National Anthem
was played again. After departure of the Governor the business of the House was
resumed with Mr.Speaker in the Chair. Copies of Governor's Address were
distributed to the Members. The Speaker informed the House that the discussion on
the Motion of Thanks to Governor's Address would commence from January 25,
2018 and that those Members who presume to give notice of amendments to the
Motion of Thanks mdy do so before 3.00 p.m. on Tuesday January 23, 2018.

[Banners were raised by the Members belonging to the Opposition at the
onset of the Address by the Governor.]

The House adjourned at 10.38 a.m. to meet again 9.00 a.m. on Tuesday,
January 23, 2018.

V. K. BABU PRAKASH,
Secretary.

KNPP.77/2018(ii).



